CENTRAL ADRINISTRAT IVE TRIBUNAL, ALLAHABAD

- Registration T.Ae No.745 of 1937

H-‘ *

(W.P. oo 15041 of 1981) . | Raa,
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HoneS .Zeheer Hasan, V.C.
Hon, Ajay Johri, A,.M,

{By Hon,S.Zaheex Hasan, VeCe)

This Writ Petition No,15041 of 1981 has been
received on transfar From the Hong High € ourt of
Judiceturs &t Allahabad undsr Section 29 of the
Administrative Triburels Aet XIII of 1985. The petiticners
nave filsd this pstition ugainst Deputy Transport
Commissionar U.P. Lucknow, itegional Transport Officer,
Varanasi and Union of Indis with the zllegation that
they purchased certain vohicle which are public carrier
and at the time c¢f purchase there wes no vestriction on
sale and purchasa thereof and the Covt, passed wrong order
putting certain restriction en sals and purchase of

— vehicle, It was prayed that the order dated 27.79 .81
ﬁ paseed by the Coputy Traneport Conmissionsr be quashod
f;;;* {éﬁ and the Regisnal Transpeort OFficer, Varanasi be directed

Hﬁﬁifhraf i not a service matter relating to employeses mentioned
[__1..,,.-._, 2 in 1448 of the Abninistrative Tribunals Act, This
: A

TRUE Treibunal has o jurisdiction to decide th“ case, So thi:

iwraﬁ}§3ﬁ’ Pile may be rmtransmitted to the Hon'ble High Court of
y dicat Allahabad,
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Dated the 20th Aug.,1987

)= | to effsct the transfor of yehicle of the petiticner. T hi.
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